
(c) whether any time limit has been fixed to complete
the construction;

(d) if so. the details thereof; and

(e) the time by which the institute is likely to be
opened?

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL 
SHERVANI) : (a) to (e) The information is being collected 
and will be laid on the Table of the House.

Passports for CIS Countries

2416 SHRI A. SAMPATH ; Will the M inister of 
EXTERNAL AFFAIRS be pleased to state ;

(a) whether it has come to the notice of the
Government that the students, who intend to go to the
countries of the C I S. (Former U.S.S.R.), experience 
d ifficu lties  in ob ta in ing  passport which is not 
experienced by the students who go to other countries 
for higher studies: and

(b) if so the measures that have been taken to 
minimise their difficulties7

THE MINISTER OF EXTERNAL AFFAIRS (SHRI I K. 
GUJRAL) (a) and (b). Applications of students who are 
going abroad for h igher s tud ies are cons ide red  
sympathetically for expeditious issue of passports to 
them However, in cases of students intending to study 
in the countries of C I S , the admission letters issued 
by their colleges/universities are required to be attested 
by the concerned Indian m ission confirm ing the ir 
authenticity on the basis -of which passports are then 
issued to such students on urgent basis This procedure 
has been adopted as admission letters are often in 
Russian, from institutions not well known in India, making 
their misuse possible by persons who are not bona fide 
students It. therefore, ensures that letters of admission 
are genuine and from viable institutions.

Ground Water

2417. SHRI SANTOSH KUMAR GANGWAR ; Will 
the Minister of WATER RESOURCES be pleased to state;

(a) whether the Central Ground Water Board had 
set up S U O in Bareilly, Uttar Pradesh in 1995 on the 
recommendations of a high Level Committee for growth 
and development of the ground water resources in the 
27 districts of Western Uttar Pradesh;

(b) if so. the de ta ils  the reo f and the w orks 
undertaken by this unit so far; and

(c) whether th is unit is like ly  to be sh ifted  
somewhere else and if so the reasons therefor?

THE MINISTER OF WATER RESOURCES (SHRI 
JANESHWAR MISHRA) : (a) Consequent on opening of 

Regional Office at Patna on the basis of High Level

M ulti-disciplinary Com m ittee’s recommendations the 
State Unit Office of Patna was shifted to Bareilly.

(b) The State Unit Office of Bareilly has so far 
undertaken reappraisal hydrogeological survey, ground 
water level monitoring and ground water exploration in 
some parts of western Uttar Pradesh.

(c) It was decided to shift the State Unit Office 
Bareilly to Allahabad. However, keeping in view the 
size or the State, number of districts and the population 
the decision has been reviewed. It has now b e e n  
decided to retain the State Unit Office at Bareilly and in 
addition open another State Unit Office at Allahabad to 
look after the work of eastern Uttar Pradesh

Social Conditions of Women

2418. DR. T. SUBBARAM I REDDY W ill t h e  
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state

(a) whether Andhra Pradesh had sent a proposal to 
improve the economic and social conditions of women 
in 10 districts of the State with the help of externa! 
funding from European Community;

(b) if so, the details thereof;

(c) whether the proposal is still pending with the 
Union Government;

(d) if so, the time by which it is likely to be  c le a re d

(e) whether the duration of the project w a s  7 y e a rs  
from 1995 onwards; and

(f) if so, the time by which it is likely to start7

THE M IN ISTER O F  HUMAN R E S O U R C E  
DEVELOPMENT (SHRI S.R BOMMAI) (a) Yes Sir

(b) and (e). Incom e-genera ting  a c tiv itie s  a re  
proposed in the areas of Khadi and Village Industries 
Horticulture, Sericulture. Animal Husbandry, Agricultural 
Engineering Total estimated cost of the project is Rs 
153 29 ‘ crores. The p ro jec t was p roposed to b e  
implemented from 1995 for a period of 7 years

(c) to (f). The Government of India can only pose a 
proposal for external funding. Its clearance depends on 
the priorities of the external funding agency.

[Translation]

Water for Irrigation

2419. SHRI N.J. RATHWA . Will the Minister of 
WATER RESOURCES be pleased to state ;

(a) the u tilisa tion  and ava ilab ility  of water for 
irrigation as on date in the country, particularly in Adivasi 
and Tribal areas of Gujarat; and

(b) the details of the irrigation capacity enhanced 
during the last five years and the amount spent in Gujarat 
thereon?


